GOVERNMENT OF MEGHALAYA
EXCISE : REGISTRATION : TAXATION & STAMPS DEPARTMENT

FasEREdEEAERRE

L4
Dated Shillong. !" April, 2020,

by Section 3 of the Moghatays
1, (Assam Act 1X of 1956

is hereby . ploased 10 maodify
chegotdy Iy o

N?- ERTS (1) m1014mf) - In exerciie of Ui prikcts conferied
ifaken of Petraleun prodices inclisding Mitor Sprieit) Taxotion Ac

sdapted and amended by Meghalaya), the Goveriwr of Meghalaya ¥
anl revage the mte of X on poeds specified i e Schedile to the Act and o further spec

the rate of tax as indicated below, will come il foree with effect from 00,00 Hours (Midnight)

ol 12+ Apeil, 2020.
'S [ Deescription Titate of Tax Hemarks \
N, | |
I, Mator Spinit including Petrol (bt | 317 or 217,60 per | Sales Tax Surchatye at
7% shall be levied only

exclisding Mot Spiril used as fuel for | Litre whichever s
oit Lhe ad valorem Lax

Arcrafie Dhicsel oil and other internal | higher
pombustion vl ) payvable

____ 22 8%, or T12.50 | Sales Tax Surcharge sl

2 Dicsel ©il and other  nlemal :
combustion ol but excluding Petrol pertire whichever || 2% shall be levied on the
| is higher: ad valorem jgs paynbic

!

Commissioner & Secretary 1o the Government
Excise, Hegistration, Tasation & Stamps

Memo No. ERTS (T) S12014Pv 2 | ﬂitidﬁhﬂlﬁl‘,lhllﬁﬁ

Copr' forwardesd to

1. The P.S. o the Chief Minkver for information of the Chief Mindsier,

The P.S. 1o the Mamsater i-charpe, Taxation Department.
The PS. to the Chief Secretury for information of the Chiel Secretary,

The Addstions! Chuel Secretary 1o the Govt. of Meghalaya, Finance Department.
5. The Commissoner & Secretary 10 the Govt. of Meghalayn, ERTS Department,
6. The Commimsioner of Tioes, Meghalayu, Shillong,

7. All Deputy CommissionersSub Divislonal Officers.
5 The Addifional Comminioner of Taxes, Meghalaya, Shillong for information and

MeCessry action

]
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The Cabunet Affagrs Diepartment with reference W their (
e

"




